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Petition(s) for Special Leave to Appeal (Gwvil)...... /2008
CC 9412/ 2008

(From the judgenent and order dated 21/12/2006 in WP No. 33166/ 2006 of
The HI GH COURT OF KERALA AT ERNAKULAM

STATE OF KERALA & ORS. Petitioner(s)
VERSUS

NI RMALA HOSPI TAL, REP. BY ADWN. SI S. LEELA Respondent (s)
Wth I.A 1 (Cdelay in filing SLP and office report)
Date: 21/07/2008 This Petition was called on for hearing today.
CORAM :

HON BLE Dr. JUSTICE ARIJI T PASAYAT

HON BLE DR. JUSTI CE MUKUNDAKAM SHARNMA
For Petitioner(s) M. P.V. Dinesh, Adv.

Ms. Sindhu T.P., Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Del ay condoned.

| ssue noti ce.

Tag with SLP(C) No. 6914/2007.
(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master



